
Muktar Automobiles Private Limited

13-Mar-24

03-Jun-25

Annexure-7

Department Government

Date of 
receipt

Amount claimed Amount of claim 
admitted

Nature of 
claim

Whether 
related 
party?

% of voting 
share in CoC,  

if
applicable

1
Employees State 
Insurance 
Corporation

Goa 26.03.2024 10,18,495.00 10,18,495.00 Govt. Dues No 0 0.00 0.00 0.00 0.00  -

2
Employees 
Provident Fund 
Organisation

Goa 26.03.2024 56,91,084.00 56,91,084.00 Govt. Dues No 0 0.00 0.00 0.00 0.00  -

3
Commissioner of 
State Tax

Goa 24.04.2024 37,92,51,924.00 37,92,51,924.00 Govt. Dues No 0 0.00 0.00 0.00 0.00  -

4
Commissioner of 
State Tax

Mangalore 07.05.2024 1,44,86,440.00 1,44,86,440.00 Govt. Dues No 0 0.00 0.00 0.00 0.00  -

5 Income Tax (TDS) Goa 14.06.2024 7,17,350.00 7,17,350.00 Govt. Dues No 0 0.00 0.00 0.00 0.00  -

40,11,65,293.00 40,11,65,293.00  -  - 0 0.00 0.00 0.00 0.00  -

List of Creditors as on 
Date of Commencement of CIRP

Sl.
No.

Amount of 
contin- gent 

claim

Amount of 
any mutual 
dues, th at 
may be set- 

off

List of operational creditors (Government dues)
(Amount in₹)

Amount of   
claim under 
verification

Amount of 
claim not 
admitted

Remarks, if 
any

Details of claimant Details of claim received Details of claim admitted

Total


